LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

LIST OF BUSINESS
Monday, 09 October, 2017 / 17 Ashwin, 1939 (Saka)
2:00 P.M.

Obituary References.

2. Discussion on Government Resolution (Rule-90) :
Discussion on following Government Resolution moved by Shri Kailash Gahlot, Hon’ble Minister of
Transport on 04 October, 2017 :

“The Legislative Assembly of NCT of Delhi having its sitting in Delhi on 04 October, 2017 :

Taking note of the fact that the Delhi Metro Rail Corporation (DMRC) has once again proposed to
steeply hike the passenger fare with effect from 10 October, 2017 against the wishes of the Government
of NCT of Delhi and in gross violation of recommendations of the Fare Fixation Committee;

Expressing Serious concern that such anti-people proposal is sought to be implemented when the
common man is already reeling under severe financial burden imposed by poor implementation of GST,
demonetization unprecedented price rise, hike in fuel prices and general economic mismanagement by
the Centre;

Dismayed with the insensitive approach of those responsible for proposed fare hike without any concern
for common people who are struggling to make ends meet at a time when the country’s economy is on a
tail spin;

Worried about the obvious negative impact of fare hike on livelihood of common people, environment
and traffic flow;

Calls upon all the stakeholders to stop forthwith the implementation of the proposed fare hike by
DMRC;

Appeals to the Government of India to take into consideration the pro-people concerns raised by the
Government of NCT of Delhi;

and

Urges upon the Ministry of Urban Development, Government of India to quickly and actively intervene
so that the proposed unlawful and anti-people fare hike is reversed in the interest of common people and
the environment.”

Message received from Hon’ble Lieutenant Governor :
The House to consider the Message dated 13 September, 2017 received from the Hon’ble Lieutenant
Governor.

Delhi Prasanna Kumar Suryadevara
09 October, 2017 Secretary
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